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THE MINISTER OF STATE IN THE 
MINISTRY .. OF HOME AFFAIRS 
(SHR! YOGENDtRA MAKW ANA): (a) 
Remisison has been ordered in 2579 
cases. The Teblil-wise break-up is as 
follows :-

1. Rangat 864 
2. Maya bunder 564 
3. Diglipur 904 
4. Port Blair 247 

(b) The individual loanees whose 
loans havE(been remitted have not yet 
been Informed on account of certain 
formalities to be completed. Direc-
tions have, however, been issued to 
the effect that individual loanees 
should be informed separa tely and 
formally. 

Surrenc1er .t Plaa .A.moaat fer 1919-81 
-.,. Aa_JIIUl & Hleobar 

2675. SHRI MANORANJAN BHAK-
TA: Will the Minister of HOME AF-
FAIRS be pleased to state what was 
the total plan amount surrendered by 
the Andaman and Nicobar Adminis-
tration for the year 1979-80 sector-wise 
in details and the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDtltA MAKW ANA) : 
Rupees 7,45,39,000 were surrendered 
during 1979-80. The details and rea-
sons therefor are given in the State-
ment attached. 

State:anent 

Sector Amount 
(Rs. in 
thousands) 

Reasons 

-----------------------------------------------------
/. Agrrculture and Allied Se·z.ires 

"..rricult ure 

Animal Hu."bannr" 

Ftshcriec; . 

rorests 

1019 LS-4 

1,00,38 

Provi ... ion in Budget F.stimat~ 1979-80 had 
'b<-en mane on ad-hoc basis. Therefore, 
the sanctioned grant was mor~ than the 
actual requirement. 

Non-creation of posts, r non-put chase of 
<"quipments and non-receipt of stores. 

Non-filling up of vacant posts, non-availbility 
of cert.un stores in the local market, non-
receipt of two mechanised boats for which 
orders have been placrd with D. G. S. & 
D. 

Due to non-undertaking of field work for 
surv("y and mapping under the scheme 
'Survf"Y demarcation and Settlrment of 
Forest Areas' which had be("n entrusted 
to the Survey of I ndi 3 but they had 
expressed their inability to take up that 
work during J 979-80. Construction of 
building work which had been entrusted to 
the P. W. D. could not be completed, and 
construction of buildings in North Anda-
man and Great Nicobar could not be taken 
up for want of allotment of land by the 
Revenue Department. Provision in Budget 
Estimates 1979-80 for 'Nature Conserva-
tion' had been made on an ad-hoc balis. 
Theref'ore cision surplus to require-
ment has surrendered. The Forest 
Development Corporation for whom 
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SectOr 

Community D ~velop:n~nt 

II. Co-oPeration 

III. POW". 

IV. V t!l!lge aId Sn III /nl tstri~s. 

V. Transport and Communication. 

Road Transport 

Port, Light houses and ShipPlng . 

VI. Seeitzl and Community Servicej' : 

Education 
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Amount 
(Ra. in 
Thousands) 

Reasons 

the p~ovlsion for p.lym!nt of equity share 
capital was kept had inform ~d th3t they 
did not require the fund~ as they could 
not procure the c.l_!):tal equipln::nt required 
for timber h.lrvCsling during the year. 

3,60 Provision was m'3.d-: on an ad-hoc basi s 

2,25 

in excess of requirement. 

Due to nO;1-filling up of the p.)sts envisaged 
and non-purchase of office mlchines and 
furmture. 

Due to non suP?ly of In l.chin~~t transformer.; 
and equipment by the D. G. S. & D and 
non-supply of generating set'; and non-
a~iustm~nt of cost of m lterials already 
indented. 

Non receipt of stores for w:lich orders have 
already been placed with the D. G. S. & D 

Fund, und~r 'Ports' (h:lfh::>ur facilities) were 
surrend~red due to non-fin'l.lisation of 
tend~r by D. G. S. & D. for v.uious types 
of vessels non-receipt of debit m"'ml)s for 
guarantee payment of the Vt"S3f'lsand non-
dr~livery of Vessels by the firnl. Similarly 
fund') under 'Shipping' (Pur('h3.5e of Ships 
for inter-island'icrvJcrs) were sun'endercd 
because tenders for purchase of plants and 
machinery, cargo-cum-passe'1ger Vessels, 
One landing ferri, One type' VC'3sel, 01C 
huspital-cum-banking ship were not finali-
sed by D. G. S. & D and Construction of 
heavy duty rnotor laullch could not be 
conlpletcd. 

31,50 The provision existing in the .anctionea budget 
estimates had been ma.de on an ad-h~ 
basis and therefore, the fund. were 
surplus to actual rf"quirements. 

_______________ . ___________________________________ ~~------------------~I--------
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.~,
Sector Amount 

(Rs.in 
thousanda) 

Reasons 

------------------------------------.------------, 
Medical. 

VII. General &rv lees. 

GRAND TOTAL 

Filling up of vacant posts in Andaman 
aIld Nicobar 

2676. SHRI MANORANJAN BHAK-
'TA: Will the Minister of HOME AF-
FAIRS be pleased to btate: 

(a) how many posts are lying va-
cant in the Union Territory of Anda-
man and Nicobar Islands Administra-
tion, Department-wise, and the rea-
sons for not filling such posts; and 

(b) whether th~ Andaman & Nico-
bar Administration propose to fill up 
the said vacant posts and if so, when? 

THE MINISTER OF STATE IN THE 
MI~ISTRY OF HOME AFFA~ 
(SRRI YOGENDRA MAKWANA): (a) 
A statement is attached. 

(b) The Administration are making 
vigorous efforts to fill up these vacant 
posts as early as possible either 
through U.P.S.C. or from the open 
market as the case may be. 

statement 
There are 635 vacant posts in the 

various Departments of the Union 
"Territory of Andaman & Nicobar Ad-
ministration as under:-

,...__ --------....Ii. No. Department No. of vacant 
posts. 

1. Chief Comrnisisoner's Sectt. 21 
2. Revenue Deptt. & C.D. Block. 15 

11,50 The provi-io 1 existi. g i'1 the sa c-
tiored budget estimate> had. been 
mad" on ad"hoG basi, and, therefore, 
the funds were ~~rpLJ8 to actual 
req irementa. 

Do. 

3. Agriculture Deptt. 44 
4. Education Deptt. 49 
5. Industries Deptt. 10 
6. Animal Husbandry Deptt. 18 
7. PoliCe OrganIsation. 88 
8. Jail Deptt. 1 
9. Fisheries Deptt. 19 

10. Marine Department 53 
11. Shipping Deptt. 6 
12. TranspOrt Department. 91 
13. Forest Deptt. 14 
14. A.P. W.D. 73 
15. Government College 6 
16. National Cadet Corps ~ 

17. Electricity Deptt. 37 
18. Government Press 2 
19. Andaman Labour Force 1 
20. Chief Pay & Accounts Office 19 
21. Medical Deptt. 30 
22. Cooperative Deptt. 5 
23. Rehabilitation Deptt. 16 
24. Social Welfare Deptt. 1 
25. Supply Deptt. 5 
26. Deputy Commissioner, Nicobar 

Distt. Office. 2 
27. C.D. Block Car Nicobar 7 

Total 635 




